
 
 

To Allocate the Funds 

*51 Sh. DHARAM PAL GONDER, M.L.A.: Will the Urban Local 

Bodies Minister be pleased to State:- 

a) the extent of funds allocated for the Nilokheri Municipal 

Committee by the Government since the formation of the 

present Government; if not, whether there is any proposal 

under consideration of the Government to allocate the funds in 

future; and   

b) whether it is a fact that a list of the development works 

worth rupees 14 crore was sent by me to the Director General’s 

office; if so, the reasons for which the funds have not been 

released by the Government for the abovesaid works so far?  

DR. KAMAL GUPTA, URBAN LOCAL BODIES MINISTER  

Yes Sir,  

a) Total funds to the tune of Rs. 1244.91 lakh have been 

allocated since the formation of the present Government to 

Municipal Committee Nilokheri.   

b) The list of development works amounting to Rs. 1395.00 lakh 

was received on 17.03.2022 which was forwarded to District 

Municipal Commissioner, Karnal on 30.03.2022 for preparation 

of estimates after considering feasibility of works and 

availability of funds.  Further, Secretary, Municipal Committee, 

Nilokheri vide his letter dated 22.06.2022 has submitted the 

estimates of 10 nos. of works amounting to Rs. 1395.00 lakh to 

District Municipal Commissioner, Karnal for seeking necessary 

administrative approval and allocation of funds. As soon as the 

case is received from District Municipal Commissioner, Karnal 

same will be taken up for consideration.   



 
 

EXECUTIVE SUMMARY 

i. From the formation of the present Government to 30.07.2022, a 

grant amount of Rs. 847.22 lakh has been allocated to Municipal 

Committee Nilokheri under State Finance Commission scheme. 

 

ii. From the formation of the present Government to 30.07.2022, a 

grant amount of Rs. 383.87 lakh has been allocated to Municipal 

Committee Nilokheri under Central Finance Commission scheme. 

 

iii. From the formation of the present Government to 30.07.2022, a 

grant amount of Rs. 13.82 lakh has been allocated to Municipal 

Committee Nilokheri under Swachh Bharat Mission Scheme. 

  



 
 

NOTE FOR PAD 

 

*51    To Allocate the Funds 

a) Grant-in-aid has been allocated from time to time to the 

Municipal Committee Nilokheri for development works by the 

Central as well as State Government. Total funds allocated to 

the tune of Rs. 1244.91 lakh since the formation of the present 

Government to Municipal Committee Nilokheri. The detail is as 

under:- 

 

 (Rs.in Lakh) 

Sr. 

No. 

Name of 

the 

Schemes 

2019-

20 

2020-

21 

2021-22 2022-23                

(As on 

30.7.22) 

Grand 

Total 

(Rs. In 

Lacs) 

1 State 

Finance 

Commission 

196.63 297.41 263.59 89.59 847.22 

2 14th/15th 

Central 

Finance 

Commission 

214.77 124.00 45.10 0.00 383.87 

3 Swachh 

Bharat 

Mission 

0.00 0.00 13.82 0.00 13.82 

 Total 411.4 421.41 322.51 89.59 1244.91 

 

Further, it is intimated that funds to the tune of Rs. 1970.41 

lakh were allocated to Municipal Committee, Nilokheri from 

2014 to 2019. 

b) The list of development works amounting to Rs. 1395.00 lakh 

was received on 17.03.2022 which was forwarded to District 

Municipal Commissioner, Karnal on 30.03.2022 for preparation 

of estimates after considering feasibility of works and 

availability of funds.  The various works proposed to be carried 

out are construction of roads, installation of Jhullas & open 

gym, construction of stadium, construction of nalas/RCC drain 

and Yoga shed.  

  

  



 
 

ननधधयाां आफांटित करना 

*51  श्री धर्मऩाऱ गोंदर (नीऱोखेड़ी): 

  क्या शहरी स्थानीय ननकाय मंत्री कृऩया बताएंगे कक- 

(क) वततमान सरकार के गठन से सरकार द्वारा नीऱोखेड़ी नगरऩालऱका सलमनत के लऱए 

आबंटित ननधधयों की सीमा ककतनी है; यटद नहीं, तो क्या भववष्य मे ननधधयां 

आबंटित करने का कोई प्रस्ताव सरकार के ववचाराधीन है; तथा 

(ख) क्या यह तथ्य है कक महाननदेशक कायातऱय को मेरे द्वारा 14 करोड रूऩये के 

ववकास कायों की सूची भेजी गई थी; यटद हां, तो उऩरोक्त कायों के लऱए सरकार 

द्वारा अब तक ननधधयां जारी न करने के कारण क्या हैं? 

 

डा0 कर्ऱ गपु्ता, शहरी स्थानीय ननकाय र्ांत्री 

  हां, श्रीमान जी।  

(क) वततमान सरकार के गठन के बाद से नगरऩालऱका नीऱोखेड़ी को 1244.91 ऱाख 

रूऩये की रालश आबंटित की जा चकुी है। 

(ख) 17.03.2022 को 1395.00 ऱाख रूऩये की ऱागत के ववकास कायों  की सूची प्राप्त 

हुई थी जो कक 30.03.2022 को जजऱा नगर आयुक्त, करनाऱ को कायों के होन े

की सम्भावना एंव रालश की उऩऱब्धता को ध्यान मे रखते हुऐ अनुमान तयैार करन े

के लऱए भेजी गई थी। इसके बाद सधचव नगरऩालऱका नीऱोखेड़ी द्वारा उनके ऩत्र 

टदनांक 22.06.2022 के माध्यम से 1395.00 ऱाख रूऩये की ऱागत के 10 कायों 

के अनुमान आवश्यक प्रशासननक स्वीकृनत ऱेने तथा रालश के आबंिन के लऱए 

जजऱा नगर आयुक्त, करनाऱ को भेजे गए है। जजऱा नगर आयुक्त, करनाऱ स े

मामऱा प्राप्त होते ही इस ऩर ववचार ककया जाएगा। 

 

 

  



 
 

नोि पोर ऩैड 

*51 ननधधयाां आफांटित करना 

(क) केन्द्र एवं राज्य सरकार द्वारा ववकास कायों के लऱए नगरऩालऱका नीऱोखेड़ी को 

समय-समय ऩर अनुदान रालश आबंटित की जाती रही है। वततमान सरकार के गठन 

के बाद से नगरऩालऱका नीऱोखेड़ी को 1244.91 ऱाख रूऩये की रालश आबंटित की 

गई है, जजसका वववरण ननम्न अनुसार है्- 
  (राशश ऱाखों रे्) 

क्रर्ाांक  
योजनाओां के 
नार्  

2019-20 2020-21 2021-22 
2022-23  
(30-07-2022 
तक) 

कुऱ योग 
(राशश ऱाखों 
र्ें) 

1 
राज्य ववत्त 
आयोग 

 
196.63 

 
297.41 

 
263.59 

 
89.59 

 
847.22 

2 
14वां/15 वां 
कें रीय ववत्त 
आयोग 

214.77 124.00 45.10 0.00 383.87 

3 
स्वच्छ भारत 
अलभयान 

0.00 0.00 13.82 0.00 13.82 

 कुऱ योग 411.4 421.41 322.51 89.59 1244.91 
  

 इसके अनतररक्त, यह भी अवगत करवाया जाता है कक 2014 से 2019 के दौरान 

नगरऩालऱका नीऱोखेड़ी को 1970.41 ऱाख रूऩये की रालश आबंटित की गई थी।  

 

(ख) 17.03.2022 को 1395.00 ऱाख रूऩये की ऱागत के ववकास कायों की सूची प्राप्त 

हुई थी जो कक 30.03.2022 को जजऱा नगर आयुक्त, करनाऱ को कायों के होने 

की सम्भावना एंव रालश की उऩऱब्धता को ध्यान मे रखते हुऐ अनुमान तयैार करन े

के लऱए भेजी गई थी। प्रस्ताववत ववलभन्द्न कायों में सड़कों का ननमातण, झूऱों और 

ओऩन जजम की स्थाऩना, स्िेडडयम का ननमातण, नाऱों/ आरसीसी नाऱी का ननमातण 

और योगा शडे शालमऱ हैं। 

 


